Honourable Shri Justice Bilal Nazki
B.A., LL.B.
2008 - 2009

Justice Bilal Nazki was born on November 18, 1947. He was enrolled as

an Advocate in the Jammu & Kashmir High Court on May 13, 1974 and

practiced mainly in the Revenue Courts, District Courts and Occasionally

appeared before the Supreme Court in Civil, Criminal, Constitutional,
Taxation and Service matters. He was appointed as an Additional Judge
of the Jammu. & Kashmir High Court on January 6, 1995. He was
transferred to the Andhra Pradesh High Court on October 15, 1997 and
transferred to Bombay High Court on January 7, 2008, He was
transferred to Orissa High Court on 14 November 2009.




